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Prasontj Applicant in person®

l\bne for the respondents.

Heard the applicant in person. The applicant

states that she ua^nts to uitWraw the application with liberty

to, file a fresh application* Accordingly, ue allow the applicant

to uiithdrauj the present application with liberty to file a fresh

application in accordance with law.

(O.K. CHAKFTAUaRTY )
MEmER (A)

( P,K. KARTHA )
UICE^AIRnAN


